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New mini gurukul schools in Telangana

*247. SHRI B. LINGATAH YADAV: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(a) whether Government of Telangana proposes for 66 new mim gurukul
schools for SC/ST students from Ist standard to 5th standard to provide quality

education, if so, action taken thereon;

(b) details of financial assistance sought by State from Union Government
with regard to Post Matric scholarships, under Special Central Assistance, training
to be given under Scheduled Caste Corporation, employment opportunities for SC
and ST, Assistance to Disabled Persons for purchasing of appliances (ADIP) scheme,
construction of welfare hostels for SC/ST in Telangana State and action taken

thereon; and
(¢) funds allocated/spent so far during last three years in Telangana?

THE MINISTER OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI
THAAWARCHAND GEHLOT): (a) Yes, Sir. Government of Telangana has proposed
for setting up of 66 Minmi Residential Schools for 1st to 5th Standard and has sought
financial assistance from this Ministry. However, this Ministry does not implement
any scheme for construction/setting up of Mini Residential Schools. Therefore, the

proposal could not be considered by the Ministry.
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{¢c) The details of funds released to Telangana under the following Schemes

during the last three years as under:

(T in Crore)

Sl No. Name of Scheme 2016-17 2017-18  2018-19

1. Post Matric Scholarship for Scheduled 331.66 140.24 -
Castes Students

2 Post Matric Scholarship for Other 2689 1851 Nil
Backward Classes Students

3 Special Central Assistance (SCA to SP) 36.88 41.68 3287

4 Umbrella Scholarship Scheme for 0.08 036 028
Students with Disabilities

5. Assistance to Disabled Persons for 336 4.44 649
Purchase/ Fitting of Aids and Apphiances
(ADIP)

6 Babu Jagjivan Ram Chhatrawas Yojana Nil Nil 2.89

for Girls and Boys

7 Special Central Assistance to Tribal 3845 4494 2850
Sub Scheme (SCA to TSS)

Publishing of data under NCRB

*248. SHRI NARESH GUIRAL: Will the Minister of HOME AFFAIRS be pleased

to state:

{a) the details of 25 categories of crime on which data have been withheld
from being published under the 2017 National Crime Reports Bureau published on
21st October, 2019,

{(b) whether Government intends to release the data under these categories

in the subsequent years, if so, the details thereof; and

{c) the steps being taken by Government to ensure more rehable data under

the aforesaid categories to avoid the delay in publication of reports?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI G.
KISHAN REDDY): (a) In the "Crime in India" report, National Crime Records Bureau



